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787. SHRI BHEEKHAB : Will 
~he MINISTER OF WOR S AND 
H OUSING be pleasd to state: 

(a) the norms of imposing peliphe-
rial charges for construction of dwel-
lin units in Delhi by the DDA; 

(b) whether D.D.A. realises the 
charge from the individuals at the 
ime of building plan approv:il and 

the CD' form approval; 

(c) whether D .D.A. with t1 ut provid-
ing any facilities like sewerage, 
drinking water, road construction and 
other such facilities, is char~ing such 
peripherial char~es ; 

(d) whether it would not be pro-
per to the D.D.A. to realise such 
charges only from th~ day the rele-
other such facilities, is charging such 
t s; and 

(e) if not, reasons l.h refor? 

THE DEPUTY !Ii INISTER L THE 
ISTRY OF WORKS AND HOUS-

ING (SHRI MOHAMMAD USMAN 
ARIF): (a) to (e). The information is 
being collected and will be laid on the 
Table of the Sabha. 
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4789. SHRI BHEEKHABHAI: Wi~ 
the Minister of SPORTS b pleased to 
state: 

(a) t.he total number of staff in the 
pecial Organising CommitteE', I r 

Asian Games 1982 a IO!l .~\ itht ruster; 

(b) is it a fact that ad quate rep e-
sentation has not been gi en to the 
S he.2uled Castes and Scheduled 
Tribes in the IX . sian Games, 1982; 

(c) the total l1umbpr of staff r c-
ruited froin the Punjab Government 
on deputation in the . sian Games. 
1982; and 

(d) the reason tn ,reo '? 

THE MINISTER' OF PAR 
MENTARY AFFAIRS, SPORTS AND 
WORKS AND HOUSING (SHRI 
BUTA SINGH): (a) and (b). 118 
employees were eng ged on salary 
basis by the SpeCial Organisin Com-
mittee for IX Asian Games (SOC). 
The SOC being Ii temporary organlsa .. 
tion, communal f')ster is not appli-
cable to it. Howe ,er, while recruitin 
employees, due cat"e was taken by the 
SOC to recruit persons belonging to 
the Scheduled Castes and the Sche. 
duled Tribes, where\' r possible. 

(c) and (d) 14 officers/officials wet' 
taken on deputa tion from Govern~ 
ment . Of PUnjab. Th y were sel e 
on the basis of their service reeo 




